
 

 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELH 

Original Application No. 993 of 2024 

IN THE MATTER OF:  

News Item titled "PACKAGE Where  
has the plastic waste disappeared"  
appearing in The Times of India Dated 30.072024 .             … Petitioner 

Versus 

Central Pollution Control Board, through 
 its Member Secretary, Parivesh Bhawan,  
East Arjun Nagar, Delhi-110032 & Ors          …Respondents 
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PURNIMA KRISHNA 

Stranding Counsel for Tamil Nadu 

Pollution Control Board 

340, M.C. Setalvad Block

Supreme Court of India

New Delhi-110001

9971766583

purnimakrishna10@gmail.com
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